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Eviction of a Tenant

r Shri Bam KrMurn Oapta: 
\Shri Bhakt Danban:

Will the Minister of Works, Housing 
and Supply be pleased to refer to the 
reply given to Starred Question No. 
847 on. the 11th December, 1958 and 
state:

(a) whether the private individual 
•Hotted a Government requisitioned 
house for running a hotel on a rent 
of Ks. 1,200 p.m. has been evicted; and

(b) if not, the reasons therefor?

The Minister of Works, Housing and 
Supply (Shri K. C. Beddy): (a) No,
Sir.

(b) A statement is given below:—

Statement

The premises  No. 1,  Man Singh 
Road, New Delhi were leased by the 
owner, Nawab Sir Mohammed Akbar 
Khan of Hoti, to Shri J. E. da Fonesca 
for five years, in the first instance, in 
December, 1939. These premises were 
requisitioned by Government in Sep­
tember 1941 for use as a residence for 
a Member of the Viceroy’s Executive 
Council.  It was, however, later de­
cided to allow Shri Fonesca, who had 
been running a boarding house in the 
premises, to continue to run the estab­
lishment.  Accordingly, an agreement 
permitting him to retain the premises 
for one year was executed. The agree* 
ment provided that the Government 
would have the right to allot accom­
modation in the establishment and to

fix: the amount of payment to be made 
by such allottees. _

2. A number of Government officers 
and members of the Diplomatic Corps 
have been staying in the establish­
ment and the Government have beea 
considering the question of renewal 
of the lease with Shri Fonesca. The 
property in question has been acquir­
ed by the Ministry of Rehabilitation 
under the Displaced Persons (Com­
pensation and Rehabilitation)  Act, 
1954 and that Ministry have been pro­
posing its sale by auction. However, 
this Ministry is also considering pur­
chasing the property and the question 
of continuance of Shri Fonesca’s lease 
is also under review.

Eviction of Squatters

*2236. Shri D. C. Shama: WilJ the 
Minister of Woita, Housing and Snp- 
ply be pleased to state:

(a) the steps taken under the Public 
Premises (Eviction of Unauthorised 
Occupants) Act, 1958, to evict squat­
ters in public premises in Delhi and 
New Delhi; and

(b) the results achieved so far?

The Minister of Works, Housing and 
Supply (Shri K. C. Beddy): (a) In 153
cases show cause notices have been 
served upto 15th April, 1959 by the 
estate officers in Delhi and New Delhi 
under Section 4(1) of the Act. In 6 
cases out of these, orders of eviction 
have also been served under Section 
5(1) of the Act. The other cases are 
being processed further in accordance 
with the provisions of the Act.

(b)  Two houses in New Delhi have 
been vacated after receipt of show 
cause notices.
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Village Housing Projects
I

4289.  Shri Ram Krishan Gupta: Will 
the Minister of Works, Homing and 
Supply be pleased to state the num­
ber of Village Housing Projects pro­
posed to be allotted to Punjab during 
1959-60 and for the remaining period 
of Second Five Year Plan’

The Minister of Works, Housing and 
Supply (Shri K. C. Reddy): The num­
ber of villages allotted to Punjab for 
setting up of Village Housing Projects 
dunng 1959-60 is 120 (including  60 
allotted to them in the previous years) 
The allocation for the Plan period is 
200 villages.

Mahatma Gandhi’s Writings

4230.  Shri Ram Krishan Gupta: Will 
the Minister of  Information and 
Broadcasting be pleased to state the 
names of the States which have set up 
advisory bodies so far for collection 
of Mahatma Gandhi’s writings?

The Minister of Information and 
Broadcasting (Dr. Keskar): Commit­
tees lor collecting materia!! lor inclu­
sion m the Collected Works of Mahat­
ma Gandhi have been set up  In 
Andhra Pradesh, Assam, Bihar, Bom­
bay, Jammu and  Kashmir, Madhya 
Pradesh, Madras, Mysore, Orissa, Pun­
jab, Rajasthan and Uttar Pradesh.

Employees ia Cement Factories

4231. Shri Ram Krishan Gupta: Will 
the Minister of Labour  Employ­
ment and Planning be pleased to state 
the estimated number of employees in 
cement factories in India as on the 
31st March, 1958?

The Deputy  Minister  of Labour 
(Shri Abid All): The mformatioh as 
on the 31st March 1958 is not yet 
available  The average daily employ? 
ment dunng the year 1957 was 24,952.

Export of Handloom Cloth

4232. Shri D. C. Sharma: Will the 
Minister of  Commerce and Industry
be pleased to refer to the reply given 
to Unstarred Question No 400 on the 
25th November, 1958 and state  the 
result achieved dunng 1959 °o far due 
to implementation of the scheme to 
increase  the export of handloom 
cloth?

The Minister of Commerce and In­
dustry (Shri Lai Bahadur Shastri): It
is yet too early to assess the results.

Community Radio Receiver Sets

4233. Shri D. C. Sharma: Will the 
Minister of Information and Broad­
casting be pleased to state the pro­
gress made so far with regard to the 
installation  of  Community radio 
receiver sets in villages in the States 
(State-wise)7

The Minister of Information  and 
Broadcasting  (Dr. Keskar): A state­
ment is laid on the Table of the Sabha. 
[See Appendix VIII, annexure No 61] •

Kingsway Refugee Camp, Delhi

fShn D. C. Sharma:
4854 \Shrl Padam Deo:

“ Will"the Minister of Rehabilitation 
and Minority Affairs be pleased to 
refer to the reply given to Unstarred 
Question No 379 on the 25th Novem­
ber, 1958, and state the further pro­
gress made in meeting the dtttndi of 
the residents of the Kingsway Refugee 
*Camp in Delhi?




